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EASTERN ZONE BENCH, KOLKATA
O.A. No. 104/2023/E2

IN THE MATTER OF;
SUBHAS DATTA

APPLICANT
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Before the Hon’ble National Green Tribunal
Eastern Zone Bench at Kolkata

OA No 104/2023(EZ)
In the matter of:

Subhas Datta ........ Applicant
Versus

State of West Bengal & Ors ........ Respondents

Counter Affidavit on behalf of the National Mission for Clean
Ganga, D/o WR,RD&GR, Ministry of Jal Shakti (Respondent
No 8)

Sant Ram son of Shri Ram Kumar, aged 51 years, working as

: ) . . imey gy B INBE\ FTY 1775
y Director in the National Mission for Clean Ganga; Department-of -
. “F e HITE Pend 1B &1 772 BTo
0205 I\ 1o inomhsceQ

r Resources, River Development and Ganga Rejuvenation (Do WR,

RD&GR), Ministry of Jal Shakti do hereby solemnly affirm and state as
under:
2. That the deponent is presently working as Deputy Director in the

/%}National Mission for Clean Ganga(NMCG), Department of Water

=<1 49/ Sant Ram

"‘ﬁg,‘m”fgg;'f“&g@m@s, River Development and Ganga Rejuvenation (DoWR,

Department of Water Resources RD & GR
W s WA, RA GER
Ministry of Jal Shakti, Govt. of India
TZR & 7 P/ National Mission for Clean Ganga
%4 wadc i ¥ f Major Diyan Chand Naonal Siadem
32 f2 & 52 7f P10 002/ Near Inda Gate, New D110 002
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RD&GR), Ministry of Jal Shakti, New Delhi and is conversant with
the fact of the case on the basis of official records and is duly
authorized and competent and to swear this affidavit on behalf of
the answering respondent.

3. That in the aforesaid matter, this Hon’ble Tribunal vide its order
dated 10.10.2023 has inter-alia directed the answering respondent
to file counter affidavit in the present matter. It is submitted that in
the aforesaid Original Application, the applicant is inter-alia seeking
directions to the Respondents to take immediate steps for stopping
the fouling of river Ganga through discharge of untreated sewage
from the hotels/eateries at Howrah Railway Station and also to
remove encroachments from the banks of the river at the Howrah

/gw Railway Station and to ensure that all drains discharging waste

m .
- (Wmm“jéfﬁmﬁa #hese hotels/eateries are connected to the nearest Sewerage
S <ran (T AR TS ;“;“;GR
f Water Resources ; ) . .
Departe i =, mereatment Plant (STP) near the Howrah Railway Station

- of Jal Shakti, Govt. of Ind:-
Mér_:il,s}irqy‘ f7r / National Mission for Clean Langa

. R/ Majorh e ATy ) ' .
iﬁuﬁwﬁgggﬁmmmeﬁe&mtﬂ&ﬁ@n|Nf0l'matlon regardlng alleged pO”utlon from Hotels/

eateries behind Howrah Railway Station, the same may be
provided by the West Bengal State Pollution Control Board.
. That it is, however, submitted that NMCG is providing financial
assistance to state of West Bengal for pollution abatement projects
in Howrah (Arupara STP 65 MLD capacity) along=with:other 1ISTP
. (Caleht !,‘) su};.-»sjjﬂ viuaf\(? §>(G.‘i‘m) WA ¥y
projects of Bally (40 MLD) and Kamarhati-Baranggar (60, MLD):",
PACHES VAR M IEERAS 598 s SRSV o v}

5 sl Yo yvatelaild
P G oo e

4 a0 ol e\ S0 oH £ |
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The cumulative cost of the clubbed project is (Rupees five hundrad

Ninety-five crore and seventy-two lakhs (Rs 505,72 Crs), The

project is being executed by Kolkata Metropolitan Davelopment

“ j“-z‘-"\{f\“uthgrit)(, rV(KMDA) and implemented by State  Program

: .':'tli;ié;na:g"e“q‘}gnt Group (SPMG). The project is expected o be
completed by March 2024,

... That it is further submitted that matter related to pollution in river

Gang and its tributaries is already seized before the Principal Bench
of the National Green Tribunal in a matter OA no 200/2014- M,C,
Mehta vs Union of India & Ors. The Principal Bench of the Hon'ble
, NGT is con&denng the issues relating to pollution and rejuvenation of
river. Ganga aﬁd ;ts tributaries in the stretches falling in the States of
Ut_tarakhand, Uttar Pradesh, Bihar and Jharkhand and West Bengal.

| TVHévissues arising in the matter related to stretch in the Stale of West

Bengal was further considered by the Principal Bench of the NGT on

25.09.2023. Amongst other the key issues identified are detailed in

ara 7 of the Hon'ble NGT(PB) order daled 25.09.2023.The

56
=T vgi;mb&e‘NGT on 06.12.2023 . A copy of the order dated 25.09.2023,

o fion o (mammp::yﬂ%lmctor (NMCG)
Department of Wmssee# bty&th\é Hon’ble NGT(PB) is attached.

Minlstry of Jal Shakti, Govi. of India
Wiy @ M A/ National Mission for Clean Ganga
Haq sade Yuad @Ruw/Major Dhyan Chand Nationa! Studwm
¢ e 3 wy, 7 REH10 002/ Near India Gate, New nemu o
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7. That in view of the forgoing, it is submitted that the matter may be

considered to be transferred to the Principal Bench of this Tribunal
/§6v~4

A (TrEde) / Deputy Director (NMCG)
= r:ra "\‘T{'{“ﬂ)ﬁ‘ﬂ"‘l IR S IR
Department of Water Resources RD & GR
i i oI URp HATEE, WRA IRTR
wersstion [ NUV dd Ministry of Jal Shaktl, Govt. of Inca
LJ s ww T R/ National Missien for Clean Ginga
Rt widg Yead 1R /Major Dhyen Chand Ravena' S.a=

? Qo % & vy 1 ReH10002/Near Inda Gate, New Net110 ™
Verified at New Delhi on this day ofmovenwber, 2023 that the contents

of this affidavit are correct based on the information available on record

and nothing material has been concealed therein

O{\77

A

w1 W,/ Sant agPONeNt

AR (frei) Deputy Director (NM
CG
ST HEEH 3 o) g ?i(’mr\' )
Department of Water Resources RD & GR
S RS WA, MR IweR
Ministry of Jal Shakti, Govt. of India

° “"7 / W T RYM /Nati 2
\ < MHew - / d ational Mission for Clean Gan
\ G W\ Rean. ! )~ &%’;‘ggpﬁ“/ Major Dhyan Chand Hatond! Stacun
\\Q/\~ 5/ Q/ 10002/ Near Inda Gat, New D110 07
7. o W
\\"\L’-‘/ S
=0
s
A
Sl y i
l:,‘-\ S ceruhieo that the [01EgoINg Slalement
Sy {1‘(‘ Was declared 37 Solemn anrmatior
S before me
S to the dep
--:. C q
N .
2 g
2

iy A e - E
TS Correct -’é‘é‘% Rotary Dtk

W 7 NOV 2023
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Item No. 10 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 200/2014
(C.W.P. No. 3727/1985)
(ILA. No. 340/2022)

M.C. Mehta Applicant
Versus

Union of India & Ors. Respondent(s)

Date of hearing: 25.09.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMEER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Ms. Katyayni, Advocate

Ms. Madhumita Bhattacharjee, Advocate for State of West Bengal

Respondent:
Mr. Gigi C. George, Adv. for NMCG (Through VC)
ORDER
1. In terms of earlier order of the Tribunal dated 28.08.2023, the issue

relating to prevention and control of pollution of river Ganga is being taken

up by the Tribunal State-wise, District-wise and City-wise covering the

ire stretch from where the river Ganga and its tributaries flow.

R Cat

e o:,hr; P / Earlier, the Tribunal has considered the issu?»lgel'ating:fbxsu”ctqhﬁﬁ 72337 —
€an. Ne /-:// R Tuesean (& ) amid rp
8513 f’/\ihyfhe States of Uttarakhand, Uttar Pradesh, Bihar and Jharkhand'and-- v =

o

“ today, the matter is being taken up for the State of West Bengal.

3. Learned Counsel appearing for the Petitioner has submitted a

synopsis containing the details concerning the State of West Bengal. As

ﬂy/ per the information submitted, river Ganga (also known as Bhagirathi -

o P (m[{eff%%ﬁﬁms from 10 Districts in the State of West Bengal and its

Tl HETE T R ¢ iR
Department of Water Resources RD & GR

o1 wiltn WA, R RGN

Ministry of Jal Shaktl, Govl. of Ind!~ 1
e g o fReA/ National Mission for Clean Gar 0
¥oooq Yo 48f3um /Major Dhyan Chand Motz .
o0 o7 v s 110 002/ Near India Gata, Neow i1 1
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tributaries such as Fulahar, Jalangi, Churni, Ajoy, Damodar, etc. are

flowing from 12 — 15 districts. The details of the districts from where

mainstream of river Ganga and its tributaries are flowing as under:

“LIST OF TRIBUTARIES AND DISTRICTS

Rivers

Districts

Bhagirathi- Hooghly

Malda
Murshidabad
Nadia

Purba Burdwan
Hooghly

North 24 Parganas
Howrah

Kolkata

South 24 Parganas
Purba Midnapore

Fulahar

Malda

Mayurakshi
(Barkreswar and
Dwarka tributaries)

Birbhum, Murshidabad

Jalangi

Murshidabad, Nadia,

Churni

(Known as
Mathavanga river in
Bangladesh)

Nadia

Ajoy/ Ajay
(Kunur, Hingla, and
Tumuni tributaries)

Pashchim Bardhaman, Asansol, Birbhum

Damodar Purliya, Purba Bardhaman, Hoohgly,
Howrah

Kansabati Midnapore (Kharagpur)

Ghiya Hooghly

Shilai/ Shilabati

Puruliya, Bankura, Paschim medinipur

/%L/Dwarkeshwar

3= <™/ Sant Ra

(Damodar River
r{iNBORIry)

Bankura, Hooghly

/ Deputy Direclg
e S e

artment of Water Resources
Hg o 5 HaTerd, WIRA XS

'é%q{rayan (is joint
Ttlow of silai and

Bankura

ini f Jal Shakti, Govt. ¢dwarkeswar)
ﬁ,M—';ne'ws:.—rg igzﬁ/ Nalional Mission for —\') ¢ o
o PENE jor Dhyan Chard (= 5 .
, B AT ﬁ;ﬁ%g?%gaﬂ:m(}ab‘ Mundeshwari Hooghly, Howrah (it becomes Rupnarayan
{ - at the borders of Howrah and Purba
Medinipur)
Kangsbati Purliya, Bankura, Purba Medinipur,
Jhargram, Paschim mednipur
Haldi Paschim mednipur -
(Joint flow of Kelaghai . m %
and Kangsabati) ' o
2
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district-wise have been disclosed as under:

S.

'_'r—

Rasulpur

Paschim Mednipur

2»

The number of drains which are discharging into river Ganga

« [S. No. District No. of
Drains
1 Maldah
2 Murshidabad 75
3 Nadia 5
4 Purba Bardhaman 7
5 Hooghly 131
6 North 24 Parganas 100
7 Howrah 10
8 Kolkata 44
9 South 24 Parganas 22
10 Purba Medinipur 8

(source - Status Report of State of West Bengal, OA 200/2014,

dated 21.09.2023, Pg. 24132)

The synopsis also contains the CPCB polluted river stretches, 2022

in the tabulated chart, as under:

“CPCB POLLUTED RIVER STRETCHES, 2022

River Polluted n'vw_- strefches/ Max BOD (mg/l) Priority Class
location

Barakar Along Asansol 3.1 4
Churni Bijoypur To Ranaghat 20.8 b/
Damodar Dishergarh To Burdwan 5.2 14
Dwarakeshwar Along Bankura Town 3.8 14
Dwarka Along Tarapith 5.7 ' Inn2 \I{j;: o
Ganga Behrampur To Haldia 8.0 IV | e v
Jalangi Along Krishna Nagar 6.2 I IV' ‘, 5 - r.,l 1
Kansi Along Midnapore 6.3 v
Rupnarayan Kolaghat To Geonkhali 3.7 vV s

5

=T WM / Sartt RanfThe list of industrial estates falling in the mainstream of river Ganga

I e (FER) / Deputy Director (NMCG)
ST HETEE T 3 S - 2
Department of Water Res@rtg? u_‘\tfic%‘gf West Bengal as discloses in
et wfts "@EFa, Wi v
Ministry of Jal Shakli, Go
iy wemr T P/ Natonai Missicn *
Booomm by g s/ Major Dhyan Chan!
@74 2110002/ Near lnda Gtz -

“LIST OF INDUSTRIAL ESTATES



" Birbhum

Disnvlet
Malila

Howralt

Nadia

Bankura

‘”',1‘\‘,,'””1,“; Industrial Park

N —lr'(_:lpT;'—.Q'h;/m Niketan

G-

hudustetad Avea? Bstate
Malda tdusuctad Park, Phase 1 & 11

Uliberia Park

flurflu:/mlu Industrtal Park

Induswcial Park in three
= Nalvani Phase -1,
A, Kalvant Phase -

Kalvani
locations viz,
Nalvani Phase
n

Bislnupur s “sitwated closely (o

network of surfuce drains.

| Industrial Park.

Industrtal profile

73 tndustrial units in Malda Phase
! industetal park,

Agro processing,  Starch — and
Chemieals, warchousing,
petolewmn products and  plastic
products, enghieering unifs.
There exist about 70 industrial
units in Ulubierta Industreial Park,
Iron  and  Steel  casting, — food
processing,  plastle — and — PVC
molding units ete,

Drainage of treated industrial and
storm sewer iy facilitated through
nenwork of surface drains.

There are abour 21 industrial units
in this phase of Kalyani Industrial
Park.

Engincering/ancillary,
metal-based ete.

chemicals,

river. There are 12
industrial — units —in - Bisnupur
Industrial Park. Metal and Metal
Alloy, Poultry feed, Cement plant,
Steel and related industry.

Drainage of treated industrial and
storm sewer iy facilitated through

Dwarkeswar

There are 4 allotted units in Bolpur

Yaschim Midnapur

| Kharagpur Indusn dal Park

There are 28 industrial wnits in
Kharagpwr ndustrial Park.

Iron and steel, telecom,
eugineering and food processing.
Drainage of treated industrial and
storm sewer iy facilitated through
network of surface drains.

Purba Midnapore

| S

w=a W/ Sant

am
Director (NMCG)

)/ Doputy
w™ mﬂm (ﬂvrﬁﬂ\

nt of Wmor Rc
Doparlmq?__‘ PRI EIGCR

Ministry of Jal Shaktl

kAn e v R 7 National N

L wand Yot WikaH 7 Major Dhy

A gy N
sourcos RD & GR
NSRRI

Govl. of Ind
ission for Claan v 3
hn Chand Hane

Haldia Industrial Park

Manufacte  of  Awtomotive &
Heavy Duty Batteries, Vanaspati
edible oil, Calcined coke, shipping

related activities (storage,
warchousing, clearing,
Sorwarding).

Haldia also has the "Central

Institute of Plastic Engincering and
Technalogy" (CIPET) that caters fo
the need of plastic and polvmer
industries.

Storm water drains in whole stretch
of the Industrial Park is available.

ST 24 'Px':i'guhus

Fale Industrial Park

Phase 1- comprise of Sector-Ill &
Sector-1T.

Phase - 11 : comprises of Sector V.

Falta Pharmaceutical and  Allied
Products Park

There are about 25 industrial units
in this sector.  Engineering
units/Ancillary, Clwnucul\ I)u\vd
Drainage of froated intlm-lndl an(l y
storm sewer Is fanhmrr’d thr uugh
network of surface drains.

‘| (source: hips:,

whitdeavh.govn ‘crowthi-centres)

¢ 0\ fost industrial estates/ areas are using borewells (ground water)

i :—1."




7. The key issues relating tor

-

iver Ganga and its tributaries in the State

of West Bengal are stated to be following:

“Key Issues

1.

Sewage - discharging of untreated sewage from households,
hotels, industries, hospitals, educational institutions, and
public & private offices etc. directly into the river/tributaries.
Industrial effluent discharge (including hazardous waste) -
polluted cffluents from industrial estates, tanneries, slaughter
houses, textile dyeing industries, standalone units/factories,
small scale industries, and in-house (illegal) units and find
their way info Rivers through sewerage drains, storm channels
or uncapped industrial/mixed drains.

Encroachment of  floodplains and erosion of
embankments/ river banks.
XXX e R a— P CUUUT PSPPI PP XX

Municipal Solid waste and legacy waste disposal - there are
numerous sources of solid waste generation like domestic
waste (household), plastic, electronic waste, non-hazardous
medical instruments, industrial waste, and packaging waste
ete. This solid waste either end up in a legacy site or find their
way into the rivers (through drains/khals/canals). At many
Ghats (especially erematorium/puja) there arc heaps of
organic/degradable waste lying to be washed away by the
Ganga River.

Agricultural Run-off.

Bio-medical waste.

Sand mining - Most of the rivers (tributaries/ distributaries) are
faced with the problems of illegal sand mining and smuggling.

Y Sundarbans pollution due to sewerage and industrial effluents

/Oty e
w Rk WMM arre) WS T & GRdischarged through Hooghly river and its tributaries.”

anl
D‘p"‘";a iy HEEn

dat w3 8

miziﬂ

sources RO
of m‘ﬂ( Rﬂmﬂ e
chakti, Govt. o1 ¥

P

¢ QfJB' e (A CaoP
Mm*’:{;’m /mn}-rdk‘g““‘ulg,w(hg,cnrlicr order, we had taken note of Ganga {(Rejuveriation,
o /W D izl ! o0 (B
o Redect/Ner g8 R o and Management) Authoritics Order, 2016” and the ' s¢t ‘}‘JB
N t ) 10 T

Gt}
hea Dot

existing under that order at the Center, State and District level.:-A‘t ﬂ,]e, tnira

district level,

0 007

District Magistrate is the Ex-Officio Chairman of the District -
Wk n W NSV

Ganga Protection Committee which have been entrusted with certain vital

responsibilities for preventing pollution in Ganga at the District level.

Hence, at this stage, we direct the District Magistrates of all the Districts

and mbu@@g_ fmstream of river Ganga as

(mainstream

' \\ A\

5

nhicg

TiF7) BEeA v

Pl

¢)
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also its tributaries flow in the State of West Bengal to submit their own
separate reports on the issues noted above in respect of steps which have
been taken by respective District Ganga Protection Committee for

prevention and control of pollution of river Ganga in their respective areas.

9. Learned Counsel appearing for the State of West Bengal has also
submitted that she will ensure that the above District Ganga Protection

Committees are conveyed the order of the Tribunal passed today.

10. Learned Counsel appearing for the State of West Bengal has
informed that the report in terms of earlier direction giving the
comprehensive view relating to pollution sources of River Ganga and its

tributaries the State of West Bengal has been filed.

11. Let notice be issued by the Registry of the Tribunal to the concerned
District Ganga Protection Committees in the State of West Bengal through
their Ex-Officio Chairman for submitting the report. Let report be filed

within eight weeks by e-mail at judicial-ngt@gov.in preferably in the form

of searchable PDF/OCR Support PDF and not in the form of Image PDF.

12. List the matter relating to State of West Bengal on 06.12.2023.

Prakash Shrivastava, CP

o

'..?:‘v'(- i

| |/ Sant Ram >
4 Pi2ve (WERi) / Deputy Director (NMCG
ST A R ARG ¢S IR
Depariment of Water Resources RD & GR
Ministry of Jal Shakti, Govt. of India
e we 7 e/ National Mission for Clean Ganga
Bt wiad¢ JoTd Wi/ Major Dhyan Chand Nationa! Stadium
Ra i 3 wn, 3 RH110002/Near India Gate, New Nelhi-110 077

T~ sSeptember 25, 2023
%\ Original Application No. 200/2014
'\, (C:W.P.No. 3727/1985)
\/’({ \\ (LA. No. 340/2022)
a p «ea\\ DV
v/ .“;3‘.\

) i

Sudnir AgARVEL N
SRR S\ S0 0.2

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
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w=a ¥/ Sant -,
1 Pve (TeRih) / Deputy Director
oTel AT AT S
Resources RD & GR
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01123049433
7303419136

31?{’35. / INSTRUCTIONS
S Fafar o =T TS @R F FF @1 AH A1 O 5 TtEw
- - o
1 A G STfirTa #1 A=k A A=A |

FO0F =1 T T e Fo 223

Please surrender this card on expiry. Its loss should be
reported immediately to the police and the Chief Security

Officer.Penalty for loss is Rs. 50/-
Date of issue : 10/02/2021

Tel No O
Iel No R

Ram

us IR

HATAd, WRd IRSR

Ministry of Jal Shakti, Govt. of Ind’7
e 1M fier / National Mission for Clean Garja

Department of Water
Sret wiftn

e | i
Bt e uid RiRaE/Major D

hyan Chand Hationai Sladn

R iz 3 ur, 7 R0 002/ Near India Gate, New Delhi-110 (€7




